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HON BLE MR JUSTICE ANIL R DAVE
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M. K. Parnmeshwar, Adv.
For Ms. Sudha Gupta, Adv. (N P.)

UPON hearing counsel the Court made the follow ng
ORDER

Permission to file Special Leave Petition is granted.

Del ay condoned.

I ssue notice on the prayer for interimstay as well as on
Petition, returnable on 12.09.2014.

Tag with SLP (C) 3205 of 2014.

It is directed that during the pendency of this Special
third party interest shall be created with

uted area in the property in question.

(Jayant Kumar Arora) (Sneh Bal a Mehra)
Sr. P.A Assi stant Regi strar



